Warehousing for Everyone
NO. CWC/CO/PN/2022-23

CWC invites on-line tenders from the contractors for the following works:

Last date

- Name of Work g ine
on:
e (Rs. Lakh) [submission
02.09.2022

1, |Design, Engineering & Architecturai Consultancy =
Serwices for Construction of Multistorey Warehouse at
CW, Okhla-1 & 11 (ENIT_CO/Engg-19/22-23)

| Detailed Tender Notice along with Conditions of Contract and Netice Inviting E-Tender |
mar be seen and downloaded from the CWC's websils www.cowacor.nic.in or
@

nder website www, cwcoprocuro com or CPP Porial
hitp:/feprocure.gov.infepublish/app. Further Comgendum/Addendum to this
Tonder. if any. be published on above websiles only Press advertisement in
| Newspapers shall not be issued for the same CHIEF ENGINEER
FORM A
PUBLIC ANNOUNCEMENT

(Under Beguiation & of the 1 Barkr

rsohensy Heso

FOR THE A ION OF THE CREDITORS OF
WAAMAN PRODUCTS PRIVATE LIMITED

oheang

e RELEVANTPARTICULARS

1, | Name of comporate tebior moumsmmm
2 Date of incomoration of comorats ceblor _1507"&)11

3| Aumorty uncer which comorate cdettor s | Registrar of Companies, Delhl

| incorpocatid w!

4. | Corporase idsnity No. / Limeed Liabilty | US210001.2011PTC222415

[ mmnmmﬂmm A5 FRST FLOOR TIMBER MASIKET,
principal offics {€ any) of comorate debitor | MADHU VIHAR, PATPARGAN.L DELHL

| EAST DELH-1 10082
6 | Insoivency commencarment dete in respect | 17/08/2022
. of corporate deblor.
7. Estivenad dute of closure of irsohency 13(2-2023-9.,\800aysmmw

& | Name and regstraton number of the RAMKRIPAL SHARMA
sclvency professional acting &8 interdm | IBEVIPA-D02APND | 126/2021-2022/1 2689
9. | Address and emal of e nedm reschion | DDA SFS FLAT 133, SECTOR6, POCKET
professions, a8 regitered with the Boad  DWARKA NEW DELHI-1 10075

COA SFS RATF133, SECTORS, POCKET1
DWARKA NEVY DELHI- 110075

10, Address end e-mal o be usad for
comespondence with e g resolution

| profassonal
11 Lmdmforsanﬂssmolm ;n_mam
12| Cisos of croditons,  any, under chauee () | No Chiss of Greciiors coukd be ascertained o this
of sub-section (64) of secton 21, Stage
ascerained by the ineim sesolition
No Class of Cradiioes could ba asceraned at s
stage sccondngly no Authonzed Reprasenialive s
proposat,

. ipofessionad
13 Names of Irsohency Professionals |
identifad to act as Authodsed
Reprosentatve of creditons in a dass
. (Thee nanmes Jor eech dass) ‘
14 {8)  Relevant Forms and Wb ink- hips/ibbi gov.nhomesoanioads
(&) Detals of authored represontatives | NA
are avalatie at;
Notice is hereby given that the Nationsl Company Law Tribunal has ordered the
commencament of a corporate insolvency resclution process of the M/s WAAMAN PRODUCTS
PRIVATE LIMITED on 170872022
The creditors of M/s WAAMAN PRODUCTS PRIVATE LIMITED are hereby called upon to submit
their claims with peoof on or bedore 31/08/2022 10 the interim resolution profossional at the
address mentionad aganst enry No. 10
The financial credtors shall submit their ciaims with proot by electronic means only. All other
cvednors may subanil the Clams with proot in person, by poet o by elecrone means.
g proofs of claim shall atiract penaities.
The submission of proof of claims should be made in accordance with Chapter IV of the
Insotvency and Bankruptcy Board of India (Inscivency Resolution Procuss for Corporate
Potsons) Rogulations; 2016 The proof of claims 15 10 be submatad Dy way of ioowng spocifiod

of false or

Focm 8 for claims by Opecational Creditoes except Workmen and Employees;

Form Cfor claims by Financial Creaiors;

Form D for claims by workmen and Employees.

Form E for claims by Authvivizad Repeesentatives of Workmen and Employees

Form F for claims by Creditors other than Financial Creditors and Opérational Creditors.

Date: 18,08.2022
Place: New Dedhi

'FINANCIAL EXPRESS Fri: 19 August 2022
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Date/time of E-
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Mis Aneosh Jew
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